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Table of the House. [Placed in Lib. 
rary. See No. LT-388/87],

(c) Yei. A  letter on the subject 
from the Hon’ble Member who h t  
Put the question addressed to the then 
Deputy Minister in the Ministry was 
received in March, 1062. As the 
selection ot villages under the Village 
Housing Projects Scheme is the con­
cern of the State Governments, the 
matter was brought to the notice of 
the Government of Maharashtra who 
Informed the Hon’ble Member about 
the action taken by them.

Siadrl Fertiliser Factory
411. Shri P. K. Ghosh: Will the

Minister of Petroleum and Chemicals 
be pleased to state:

(a) the annual production of 
Bicarbonate of Ammonia in the 
Sindri Fertilizer Factory; and

(b) the mode of distribution adopt­
ed by the management (or this 
product?

The Minister of Slate in the Minis­
try ot Petroleum and Chemicals and 
ot Planning and Social Welfare (Shri 
Kaghuramalah): (a) 1300 tonnes.

(b) This product is distributed thr­
ough authorised Regional Distributors 
selected on the basis of tenders receiv­
ed in response to advertisement in the 
press and after approval by the Board 
o f Directors of the Fertilizer Corpo­
ration of India Ltd.

Saaall-pex Vaccine
41*. Skfi P. K. Ghosh: 

( W t M t k l m r  
Ohandharl:

Sfcrt S. C Samawta:
Will the Minister o f Wealth and 

FaaOy Hanning be pleated to state:
(a) whether U&A. has supplied 

tea million doses of Small-PoK 
Vaccine and two Vaccine In­
jectors; and

<b) if so, the areas in which they 
have been used?

The Depart? MnMar ia the Ministry 
of Health and Family riannlng
(Shri B. S. Mnrthyl: (a) USAID have 
supplied to the Government o f India 
10.9 million doses of freeze dried 
smallpox vaccine and 26 jet injec­
tor*.

(b> in Delhi so far.

Central Government Debts
413. Shri D. C. Sharma: Will the 

Minister of Finance be pleased to it ate;
(a) whether it is «  fact that the 

Central Government’s total debts have 
risen five-fold since 1990-51 with tbe 
external debts constituting the single 
largest item; and

(b) if so, the steps taken to put a 
check on same?

The Depnty Prime Minister and 
Minister of Finance (Shri Morarji 
Desail: (a) Yes Sir.

(b) The augmentation of Govern­
ment's resources through borrowings 
is a recognised method of financing 
Government Investment in the process 
of development. The rise in public 
debt is unavoidable at this stage of 
the country's development though
borrowings have been resorted to the 
minimum extent.

Ineomo-Tax Arrears
414 Shri B. N. Makerfee;

Shri Yogendra Sharma:
Will the Minister of finance be 

pleased to state:
(a) the total amount o f Income-tax 

arrears outstanding at the end o f  IBM-
67;

(b) whether this amount Includes 
the outstanding arrears o f  previous 
year as well;

(e) if so, the outstanding arrears 
of the previous year; and

(d) the special nwasurai being 
taken or are in rrrnttmplatfnTi to 
^ M ^ P ^ e o U ^ iM jo d  oilmfaalt 0 *
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n »  Depnty M a x  YPWater a il  
tTHWin o f PhtBM (Shri Mesas# 
9 m I ) :  <») 1U. 528:11 crores.

(b) Yes, Sir.
(c) The arrears pertaining to the 

-previous years i.e., 1S66-67, outstand­
ing as on 31st March, 1967 amounted
lo  Rs. 270'35 crores.

(d) Some o( the important steps 
in this direction are:—

(i) Gradual taking over of re­
covery work by the Income- 
tax Department from the 
State Governments. This 
work has already been taken 
over in Mysore State and 
partially in the State of 
Gujarat. It is proposed to 
take over the work in the 
remaining States during the 
current year.

j(M) Entrusting the work of col* 
lection to Income-tax offi­
cers engaged exclusively on 
this work.

(iii) Creation of Special Recovery 
Units in the Commissioners' 
charges to look after the ex­
peditious recovery of out­
standing demands.

(iv) Periodical review by the 
Directorate of Inspection (Re­
search Statistics ffc Publics- 
tion of cases in which de­
mands of more than Rs. S 
lakhs are outstanding.

C— *reotl»n at — Htoge for

H u  Depnty Minister in the Minis­
try of Woifcs, I s U ta f  aad Sapply 
(Shri Iqbal Singh): (a) About Rs. 7-44 
crores.

(b) The expenditure involved on 
buildings in progress is about Rs. 116 
lakhs.

(c) and (A). On the 31st December,
1966 the demand for office accommo­
dation was assessed at #4:38 lakh* 
square feet. Accommodation available 
was 53-60 lakhs square feet including 
about 21 lakhs square feet in leased 
and requisitioned buildings and tem­
porary hutments. As construction of 
permanent buildings is more economi­
cal than t̂aking private buildings on 
rent, it is proposed to go ahead with 
the construction of such buildings to 
meet the shortages subject to avail­
ability of funds.

Failure of Family Planning

41S. Start H. N. Maher**: WiU the 
Minister of Works, Hernia* and 8ap- 
pty be pleased to state:

(a) tb - total expenditure incurred 
«n  dw construction of new buildings 
for different Ministries during the last 
«ix  years;

(b) tfif amount involved in wnti* 
nuiag projects for such construction; 
and

(c) whether the policy behind such 
coaatruetion Is periodically examined;
aad

44) if aot the reeults thereof?

416. Shri Oakar U l  Berwa:
Shri Meetha Lai:
Shri N. S. Sharma:
Shri Sharda Nand:
Shri Bti) Bhashan Lai:
Shri Atal BIhari Vajpayee:

Will the Minister of Health and 
sf«inU y  planning be pleased to state:

(a) whether it is a fact that the 
Family Planning schemes have failed 
to produce the desired results because 
of impersonal behaviour of doctors 
■and those responsible for implement­
ing them;

(b) the measures taken or proposed 
to be taken to make family planning 
services more personalized and effec­
tive during the current year;

(c) the assessment of success achiev­
ed, If any. during the last five years; 
and

fd) the total allocations made for 
various Family Planning Programme* 
during the current year?

Ike Depot? Minister »n thcMintetr* 
of Health and Fh»Hy Planning (Shn 
B. S. Martfcy): (a> No.




